| TEM No. 1- A Court No. 4 SECTI ON XV
(For Judgnent)

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NO OF 2007
(Arising out of S.L.P.(C) No.26379/2005)

Karan Si ngh Appel lant (s)
VERSUS

M s. Executive Engi neer Haryana Marketing Board Respondent (s)

Date : 28/09/2007 This Petition was called on for judgnent today.

For Appellant (s) M. Jasbir Singh Mlik, Adv.
M. S.K Sabharwal, Adv.
For Respondent (s) M. T.V. George, Adv.
Hon’ bl e Dr. Justi ce Arijit Pasayat pronounced

Judgnment of the Bench conprising Hs Lordship and Hon' bl e
M. Justice S.H Kapadia.

Leave granted. The appeal is allowed to the extent
indicated in the signed judgnent. There will be no order as to

costs.

(Neena Ver na) (Vijay Aggarwal)
Court Master Court Master

Si gned Reportable judgnent is placed on the file.



